
Central Administrative Tribunal 
Principal Bench 

 
RA No.213/2013 

in 
OA No.3388/2012 
MA No.3360/2013 

with 
RA No.215/2013 

in 
OA No.3426/2012 

  
New Delhi, this the 16th day of September, 2015 

 
Hon'ble Mr. V. Ajay Kumar, Member (J) 

Hon'ble Mr. V.N. Gaur, Member (A) 
  
RA No.213/2013 
  
1.   Mr. Jai Ram, 
     Asst. Engineer (Electrical), 
     M-35, 6th Floor, MSO Building, 
     New Delhi. 
  
2.   Mr. Darshan Lal, 
     Asst. Engineer (Electrical), 
     SJhed, CPWD, 
     Safdarjung, Hospital, New Delhi. 
  
3.   Mr. M.L. Meena, 
     Asst. Engineer (Electrical), 
     E.D.-III, CPWD, New Delhi, 
     I.P. Bhawan, 

...Review Applicants. 
 
(By Advocate : Shri Rajesh Katyal) 
  

Versus 
  
1.   Union of India, 
     Through its Secretary, 
     Urban Development Department, 
     New Delhi. 
  
2.   Director General, 
     C.P.W.D. 
     Through its Director General, 
     Nirman Bhawan, New Delhi. 
  
3.   D.D.G. (Personnel), 
     C.P.W.D., 
     Second Floor, Nirman Bhawan, 
    New Delhi. 

 
...Review Respondents 

(None) 
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RA No.215/2013 
  
1.   Sh. Vinod Kumar Chamoli, 
     S/o Late R.C. Chamoli, 
     R/o A-101, HIL Apartment, 
     Sector-13, Rohini, 
     Delhi-110085. 
  
2.   Sh. Yogesh Kumar Garg, 
     S/o Sh. B.S. Garg, 
     R/o House No.6/15, 
     Gali No.4, Vishwas Nagar, 
     New Delhi. 
  
3.   Sh. Mukesh Kumar, 
     S/o Late Sh. Budhprakash, 
     R/o 320, Sector-4, R.K. Puram, 
     New Delhi. 
  
4.   Sh. Ram Lakhan Gupta, 
     S/o Sh. R.N. Gupta, 
     R/o A-262, Pandara Road, 
     New Delhi-110001. 
 

...Review Applicants 
 
(By Advocate : Shri Rajesh Katyal) 
  

Versus 
 
1.   Union of India, 
     Through its Secretary, 
     Urban Development Department, 
     New Delhi. 
  
2.   Director General, 
     C.P.W.D. 
     Through its Director General, 
     Nirman Bhawan, New Delhi. 
  
3.   D.D.G. (Personnel), 
     C.P.W.D., 
     Second Floor, Nirman Bhawan, 
    New Delhi. 

...Review Respondents 
  
(None) 
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ORDER (ORAL) 

  
Mr. V. Ajay Kumar, Member (J) : 
  
  
  Shri Rajesh Katyal, learned counsel for Review Applicants has submitted 

that he has instructions to seek withdrawal of the RAs.  Accordingly, the 

Review Applications are dismissed as withdrawn. 

 
 
      ( V.N. Gaur )                                              ( V. Ajay Kumar ) 
        Member (A)                                                   Member (J) 
 
‘rk’ 


